
NGAL0RE BENCH 

Second Floor, 
Commercial Complex, 
In dir an ag a r, 
Bangalore-560 038. 

Dated : - 28 MA R 1994 

APPL LAT IQ' NUMBER: 	642-of 1991.  

APPLJEPTS: 	 RES PJNDENTS: 
Sri.L.N.Yadav 	v/s. 	Secretary,M/o.Defence,NDelhj & Others. 

To. 

1. Sri.M.Raghaveridra Achar,Advocate, 
1074 and 1075, 4th Cross, 11-Main, 
Srinivasanagar-II Phase, Bangalore-500 

Subject:- Forwarding of copies oi the 	ders passed by the 
Central adminitrtive Triburi al, B angalore. 

Please find enclosed herawith a copy of the DER/ 
STAY cEDER/INTERIM cDER/, passed by this Tribunal in the above 
mentioned application(s) on 17th March,1994, 

DEJJTY REGISTR -
JUD IC IAL BRPNCHES. 

qm* 



CENTRAL *DP1If4ISTRAT IVE TR IBUN * BAARE BENCH 

REVIEW APPLICATION NO.4)1994 

THURSDAY, DAiED. THE 17TH DAY OF MARCH, 1994. 

Present: Mr. 3U8tice P.K. Shyasnaurider, Vice Chairman 

Mr. V. Ramakrjshnán4 Member (A) 

Shri L.N. Yadav 
5/0. Mannila]. Yadav 
Aged 59 years 
Assjstat Foreman 
C .T.R .E., Bangajore. 

(By Shri N.R. Achar, Advocate) 

Vs. 

Union of India 
Ministry of Defence 
Represented by its 
Secretary, South Block 
New Delhi - 110 011. 

Scientific Adviser to 
Rakshalnantri, South Block 
New Delhi - 110 011. 

The Director 
Gas Turbine Research Establishment 
(CTRE), Government of India 
Ministry of Defence 
Sir c.v. Raman Nagar 
Bangalore - 560 093. 

The Director 
A.o.c., Sir C.V. Reman Nagar 
Bangalor-550 093. 

Shri N.S. Khadryj 
Foreman, C.T.R.(., 
Bangalore..550 093. 

Applicant 

6. Shri Mukundan Kamath 
Foreman, ADE, BarYgalore, 	 ... 	Respondents 

CR D E R 

(Mr. 7ustice P.K. Shyatnaunder, 
Vice Chairman) 

Shri M.R. Achar, the learned counsel for the 

Review Applicant files a Memo stating that the applicant 
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n 

is not pressingthe'qabove Review Ppp1ication citing 

Some reasons whyth applicaticin is not pressed. 

2. 	 We pla.e on recrd the said P1ano. 

We dismiss the Reviw App1iction as not pressed. 

V 
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(v. RAKAiG1ISHrrg) 	 (p.K. SHYJrISuNDER) 
MErIBCR(&) 	 VICECH&RN 

TRUE C't1' 
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